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From

To,

Shri Saptarshi Garg,

Jt.Registrar (Vigilance),
Gauhati High Court,

Guwahati.

Smti. Sangeeta Gogoi Bora,

Presiding Officer,
Industrial Tribunal,
Dibrugarh.

NO.HC.vIr-1OO I 2022 I gso I A

ilt:
Dated Guwahati the 5 February, 2023.

Sub: Earned leave'

Ref:- Letter No. ITD. I/2023/88 dtd 20 01 2023'

Sir,

with reference to the above, I am directed to inform you that your prayer

for earned leave for 36 days from 05'02'2023 to 13'03'2023 (prefixing

ot.oi.zozsl along with stalion leave permission, from the evening of

o+.oz,zOzgiifl thehorning of 14.03.2023, has been granted. Further, you have been

asked to hand over cnarge tJ the the District and sessions Judge, Dibrugarh and in her

absence to the next senloi most Judicial Officer before proceeding on leave.

Yours faithfullY,

sd,l-

JT.REGTSTRAR (VrGII-ANCE)

Memo No.HC.vrl-35l1ggglg5oA-950c/A, dated ) A3- aL'Z9ZT

Copy to:

1. The Principal Accountant General (A&E), Assam, Guwahati for lnformation

(A copy of the leave application form in prescribed format is

enclosed herewith)
2. The Distrlct and Sessions Judge, Dibrugarh'

e Project Manager, Gauhati High Court
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